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ATUFS. The details thereof are given below:—

SI. Segment Rate of Capital CIS per
No. Investment Subsidy  individual
(CIS) entity
Garmenting, Technical Textiles 15% on eligible T 30 crore*
Machines

2. Weaving for brand new Shuttle-less 10% on cligible % 20 crore*
Looms (including weaving preparatory Machines
and knitting), Processing, Jute, Silk and
Handloom.

3(a) Composite unit/Multiple Segments - If 15% on cligible T 30 crore*
the eligible capital investment in respect Machines
of Garmenting and Technical Textiles
category is more than 50% of the cligible
project cost.

3(b) Composite unit/Multiple Segments - If 10% on eligible T 20 crore*
the eligible capital investment in respect Machines
Garmenting and Technical Textiles category
is less than 50%,

*In case the applicant had availed subsidy earlier under RRTUFS, he will be eligible for only the balance
amount within the overall ceiling fixed for an individual entity. The maximum subsidy for overall investment

by an individual entity under ATUFS will be restricted as indicated above for respective segments.

(b) An investment of I 24414 crore is expected during 2016-17 and 2017-18
under the scheme.

(c) Employment generated during 2011-12 to 2014-15 is approximately 5,48,000.
It is estimated that employment generation during 2016-17 and 2017-18 would be
8,73,600.

Textile clusters

1759. SHRI AVINASH PANDE: Will the Minister of TEXTILES be pleased
to state:

(a) the total number of Textile clusters presently operational in the country,

State-wise; and

(b) the total number of Textile clusters proposed to be set up or re-operationalised
in 2016, State-wise?
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THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI SANTOSH
KUMAR GANGWAR): (a) At present, 45 Powerloom clusters are operational in the
country and the State-wise list of these clusters is given in the Statement-I (See
below). Further, there are 169 block level handloom clusters, the State-wise details
of which are given in the Statement-II (See below). In addition there are 1487
handicrafts clusters under the Ambedkar Hasthshilp Vikas Yojana (AHVY) in the
country, the details of which are also given in the above Statement-II.

(b) Five Powerloom Mega Clusters and one silk cluster have been sanctioned upto
2015-16 out of which two are in Maharashtra, one in Tamil Nadu, one in Rajasthan,
one in Gujarat and one silk cluster in Karnataka. 122 block level handloom clusters
and 90 handicraft clusters under AHVY have been sanctioned during the financial
year 2015-16 and the State-wise list of these handloom and handicraft clusters is
given in the Statement-III.

Statement-1

Main Powerloom Clusters in the country

State Cluster

Punjab 1. Amritsar

2. Ludhiana
Himachal Pradesh 3. Baddi
Uttar Pradesh 4. Mau

5. Bhadohi

6. Kanpur

7. Gorakhpur

8. Meerut

9. Tanda
Bihar 10. Gaya

11. Bhagalpur
Gujarat 12. Ahmedabad

13. Surat

14. Umargam
Rajasthan 15. Kishangarh

16. Bhilwara
Haryana 17. Panipat
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State

Cluster

Andhra Pradesh

West Bengal

Maharashtra

Tamil Nadu

Karnataka

Madhya Pradesh

18.
19.
19.
20.
21.
22.
23.
24.
25.
26.
27.
28.
29.
30.
31.
32.
33.
34,
35,
36.
37.
38.
39,
40.
41,
42,
43,
44,
45,

Hindupur
Nagari
Nagari
Sircilla
Hyderabad
Nalgonda
Nadia

Hooghly

Burdwan, 24 Paraganas

Howrah
Medinipur
Bhiwandi
Ichalkaranji
Madhavnagar
Malegaon
Tarapur

Solapur

Erode

Salem
Kumarapalayam
Trichengode
Karur
Somanur/Palladum
Bangalore
Doddaballapur
Belgaum

Indore

Dewas

Burhanpur
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Statement-11

Unstarred Questions

State-wise details of Handicrafts and Handloom Clusters in the country

State Number of Handicrafts Number of Block level
Clusters under the Handloom Clusters
AHVY operational

1 2 3
Andhra Pradesh 59 11
Arunachal Pradesh 19 -
Assam 34 44
Bihar 51 15
Chhattisgarh 24 5
Delhi 16 1
Goa 05 -
Gujarat 118 -
Haryana 44 1
Himachal Pradesh 35 1
Jharkhand 40 -
Jammu and Kashmir 94 3
Karnataka 45 17
Kerala 38 8
Madhya Pradesh 86 -
Maharashtra 41 2
Manipur 57 -
Meghalaya 14 -
Mizoram 11 -
Nagaland 33 -
Odisha 64 35
Punjab 27 -
Rajasthan 46 5
Sikkim -
Tamil Nadu 49 3
Puducherry
Tripura 44 8
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1 2 3
Telangana 29 4
Uttar Pradesh 233 4
Uttarakhand 51 -
West Bengal 79 2
Daman and Diu 01
TotaL 1487 169

Statement-111

State-wise details of Handicrafts and Handloom

Clusters sanctioned in 2015-16

State

Number of Handicrafts

Clusters sanctioned in
2015-16 under AHVY

Number of Block level

Handloom Clusters
sanctioned in 2015-16

1 2 3
Andhra Pradesh 2 34
Arunachal Pradesh - 2
Assam 19 8
Bihar - -
Chhattisgarh - 6
Delhi - _
Goa - -
Gujarat 11 -
Haryana - -
Himachal Pradesh 1 3
Jharkhand 1 -
Jammu and Kashmir 3 -
Karnataka - -
Kerala - 4
Madhya Pradesh 11 -
Mabharashtra 2 -
Manipur 7 6
Meghalaya 1 3




326 Supplementary Demands...  |[RAJYA SABHA] ..2015-16

1 2 3
Mizoram - 7
Nagaland 2 3
Odisha 2 7
Punjab 1 -
Rajasthan 1 -
Sikkim - 1
Tamil Nadu - 32
Tripura 1 3
Telangana 1 2
Uttar Pradesh 16 2
Uttarakhand - -
West Bengal 8 1
TotaL 90 122

MR. CHAIRMAN: I am afraid the Question Hours is over. The House is
adjourned till 2.30 p.m.

The House then adjourned for lunch at one of the clock.

The House re-assembled after lunch at thirty-two minutes past two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

Supplementary Demands for Grants (General) 2015-16

THE MINISTER OF FINANCE THE MINISTER OF CORPORATE AFFAIRS
AND THE MINISTER OF INFORMATION AND BROADCASTING (SHRI ARUN
JAITLEY): Sir, I lay on the Table, a statement (in English and Hindi) showing the
supplementary Demands for Grants (General) 2015-16.

MR. DEPUTY CHAIRMAN: Now, Private Members' Legislative Business.

...(Interruptions)...
SHRI K. N. BALAGOPAL: Sir, we just want to lay the Special Mentions.
MR. DEPUTY CHAIRMAN: Special Mention is done after 5 p.m. Why, now?

SHRI K. N. BALAGOPAL: Sir, we just want to lay. We have to go by the
flight at 4.30.



